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of the Commission of Inquiry on the
rioting incidents which took place
on the 11th October, 1982, within
the jurisdiction of Police Station,
Parliament Street, New Delhi, to-
gether with a Memorandum of
action taken on the findings of the
Commission. [Placed in Library.
See No. L'T—1587/85]

I. Report and Accounts (1984-85)
of the Semi-Conductor Com-
plex Limited, SAS Nagar
(Punjab) and Related Papers

1. Report and Accounts (1984-85)
of the Centre for Electronics
Designs and Technology,
Srinagar and Related Papers

. THE MINISTER OF STATE IN
THE MINISTRY OF SCIENCE
AND TECHNOLOGY AND IN
TH. DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC
ENERGY, ELEGCTRONICS AND
SPACE (SHRI SHIVRAJ PATIL) :
Sir, I beg to lay on the Table :—

I. A copy each (in English and
Hindi) of the following papers,
under sub-section (1) of Section 619A
of the Companies Act, 1956 :—

(i) Seventh Annual Report and
Accounts of the Semi-conductor
Complex Limited, SAS Nagar
(Punjab) for the year 1984-85,
together with the Auditors
Report on the Accounts and
the comments of the Comptroller
and Auditor General of India
thereon.

(ii) Statement by Government
accepting the above Report.
[Placed in Library. See No.
LT—1589/85 for (i) and (i)}

II. A copy cach (in English and
Hindi) of the following
Papers e

(i) Third Annual Report and
Accounts of the Centre for
Electronics Designs and Tech-
nology, Srinagar, for the year
198485, together with the
Auditors Reports on the
Accounts,
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(ii) Statement by Government
accepting the above Report.
[Placed in Library. See LT—
1588/85 for (i) and (ii)]

L. Report and Accounts (1984-85)
of the Goa Shipyard Limited,
Goa and Related Papers

II. Report and Accounts (1984-85)
of the Hindustan Aeronautics
Limited, Bangalore and Re-
Iated Papers

THE MINISTER OF STATE
IN THE DEPARTMENT OF DE-
FENCE PRODUCTION AND DE-
FENCE SUPPLIES (SHRI SUKH
RAM) : Sir, I beg to lay on the
Table, under sub-section (1) of
section 61gA of the Companies Act,
1956, a copy each (in English and
Hindi) of the following papers :—

(i) (a) Ninetecnth Annual Re-
port and Accounts of the Goa
Shipyard Limited, Goa, for the,
year 1984-85, together with
the comments of the Comptroller
and Auditor General of India
thereon.

(b) Statement by Government
accepting the above Report. [Placed
in Library. See No. LT—1591/85
for{a) and (b)]

(ii) (a) Twenty-second Annual
Report and  Accounts of
the Hindustan Aeronautics
Limited, Bangalore, for the
year 1984-85, together with the
Auditors Report on the Accounts
and the comments of the Coms-
ptroller and Auditor Gencral

.of India thereon.

(b) Statement by Government
accepting the above Report. [Placed
in Library. Se¢ LT—i590/85 for
(a) and (b)].

1. Report and Accounts (1984-85)
of the Indian Institute of
Public Administration, New
Delhi and Related Papers



Re. alleged shortage oj
weagons far

I. All India Services (Leave)
Amendment Rules, 1985

THE DEPUTY MINISTER IN
THE MINISTRY OF PERSONNEL
AND ADMINISTRATIVE RE-
FORMS AND PUBLIC GRIEVAN-
CES AND PENSION (SHRI P.
CHIDAMBARAM) : Sir, I beg
to lay on the Table :—
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I. A copy each (in English
and Hindi) of the following
papers :—

(i) Thirty-first Annual Report
and Accounts of the Indian
Institute of Public Administra-
tion, New Delhi, for the year
1984-85, together with the
Auditors’ Report on the Acco-
unts.

(ii) Statement by Government
regarding the Institute.

[Placed in Library. See No.
LT—1592/85 for (i) and (ii) ]

II. A copy(in English and Hind1
of the Minisrty of Personnel
and Training, Administrative
Reforms and Public Grievances
and Pension (Department of
Personnel and Training), Noti-
fication G.S.R. No. 1111, dated
the goth November, 1985, pub-
lishing the All India Services
(Leave) Amendment Rules,
1985, under sub-section (2)
of section 3 of the All India
Services Act, 1951. [Placed
in Library. [See No. LT—17%07/
85}

REPORT OF THE PUBLIC
ACCOUNTS COMMITTEE

SHRI NIRMAL CHATTER]JEE
{(West Bengal) : Sir, I beg to
lay on the Table a copy (in English
and Hindi) of the Twentieth Report
of the Public Accounts Committee on
action taken by the Government on
the recommendations contained in
their Eighty-fourth Report (Seventh

[ 12 DEC. 1985]

lifting of importcd fertiliser
from Mandvi

Lok Sabha) relating to “‘Customs
Receipts and Union Excise Duties”.

REFERENCE TO THE ALLEGED

EXISTENCE OF A SECRET

CAMP IN DELHI IMPARTING
TERRORIST TRAINING
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SHORTAGE OF WAGONS FOR
LIFTING OF IMPORTED FERTI-
LISER FROM MANDVI
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